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. ceNTRAL ARMItiISTRATlVE TRIBUNAL ALLAHABAD BEtCH

-MLNIABAO :.

Allahabrad this tbl

1, Origin.l Applica$lqn no. 2§Q Of 1992,
~

Shiv Narayan pateriIa. 5/0 Sbri B.R. Pateri,., RIo Gan-
dhi Nagar, Nai Bast ··.near plpice Chowki, Lalitpur •

i.

.i :_., -,. ~rs US

Union of India tbiough General Manager, Central
Railway,- Bombay, Vt'.

11. Chairman, Rallway Seryic' Commission (now known
as Railway Recruitment Board), BombayCentral,
Bombay. .

e-

11i. Divisional Railway Manager, Central Railway, Jhansi •

•.,... Respondents

Alongwith

~~ Original Applic.tion no. 261 Of 1992.
Ghanshyam Oass Chaurasiya, 5/0 Shri H. Chaurasiya,
R/o 9, Ganesh Bazar, Jhansl.

• •• APplicant.

verslus
Union of India through General Manager, central
Railway, Bombayyr.

ii. Chairman, Railway Service Commission fK~own as
Rai lway Recruitment BOard now), BombayCentral,
Bombay.

i.

••• Respo~e~t:::.

3. Original Application no. 262 of 1992. _

Ramashanker Tripathi, S/o Sri H.L. Tripathi, R/o 4,
Sujekhan Khirki, Jhansi.

••• Applicant

~r.us

t , J.l,i';n of !ndia throlt9h General Manager, Central
RaiLway, Bombayvr

...
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ii. Chairman, Railway Service Commission (now known

as Railway Recruitment Board), Bombay Cenatral,
Bombay.

iii. Divisional Railway Mana~r, Central Railway,
Jhans1. I

•• • . Resp~ondents •

~. Original Application no. 263 ot l~~L.

Ram Kumar MalOOeo, slo Sri Sitaram Nanrleo, R/o 474 near
Bihari ji ka Mandir, Babina Cantt, District Jahnsi •

••• Applicant.

Vers.us
/

i. Union of India thro~gh General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay.Central,
Bombay.

• •• Respondents.

s. Original Application no. 264 of 1992.

Rakesh Kumar Srivastava, slo Sri V.P. Srivastava, RIo
Behind Normel school, GooIer Nak a , Banda.

• • • Applicant.

Versus

i. Union of India, through General Manager, Central
Railway, BJmbay VT.

ii. Chairman, Rai lway Service Cornrrd s s i on (now known
as Railway Recruitment Board), BOr.1!)a,/Central,
Bombay vr.

iii. Divisional Railway Manager, Central Railway, Jhansi.

... Re sp onde rrt s ,

6. Original Application no. 265 of 1992.

Km , Al-ika Wakankar, D/O Shri V.G. Wakankar, R/o 49
'arsingh Ra o Toriya, Jhansi.

Versus

Union of India Thro h r:»; 1 M C ntra199 IJ'.:: ne r a .0n a ger , e
\ .... 3/-" \-.~
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Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment BOard), Bombay Central,
Bombay.

• •• Responde nts.

,~- - Original Applic-ation no. 266 of 1992.

Dilip Kumar Agarwal, slo S~l N.C. Agarwal~ Rio 45.
- • .t , _ _ _ _ T •.•. .:

~ na I.WJ. ycUld, '"'UgH;, ••

• • • Applicant·.

VeISlS

i. Union of India through General Manager, Central
Railway, Bombay VT.

li. Chairman, Railway Service Commission (now known as
Railway Recruitment Board), Bombay Central, Bombay.

iii. Divisional Railway Manager, Central Railway Jhansi.

Respondents.·..
8·- Avdhesh Kumar Vaidh, slo Shri U.S. Vaidh, RIo 131

Devri Mohalla, Ranipur, District, Jhansi.

• •• App lic ant.

Versus

i. Uni on of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (no_ known
as Railway Recruitment Board), Bombay Central,
B-ombay.

• • • Responde nts •

9-. Ori?! nal Applicationno. 268 of 1992.

Satya Prakash Du~y, slo Sri B.P. Dubey, c/« Bunde Ik hand
Medical stores, Nariya Bazar, Jhansi.

• •• Applic ant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

.-... C~.3i!'rn3n, Ra I Iway Scr v i c s C')rX"::::"ssior~ ~ )..,v 1.r:.:.",.r•
as Railway Recruitment beard), Borno av "':;cnt!';d
Bombay.

\ ,...,\ 4/-
'""
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to. Original Application no. 269 of 1992-
Sripa'l Singh, slo Shri Rajjan Singh, RIo Post and Village
Chirhul, Distt. Etawah (U.P.).

• • • Applicant.

Versus

i. Uni0n of India through General Manager Central
Raulway, Bombay VT.

Chairman, Railway Service Commission (now known
as Ra i lway Recruitment Board), Bombay Central,
Bombay.

Divisional Railway Manager, Central Rpilway, Jhansi.

ii.

iii.

·... Respondents,

1f • Original Application no. 270 of 1992,
Rajesh Kumar Srivastava, S/o Sbri 1.0. Srivastava, RIo
86 Chandra Shekhar Azad, Ganesh Bazar, Jhansi.

•• • Applic ant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

i1. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

••• Respondents.

l~. Orig!ngal Application no. 271 of 1992.
Prakash Lodhi, S/o Shri Brish Bhan Lodhi, R/o Gram and
pOst 6hamboisir, Tehsil Talbehat, Distt. Jhansi.

• •• Applic ant.

Versus

i. 'Jn.i on of India t br oooh Gereral Manager, Central
~-:~.~1WdfJ :3:·&Dt·c. \--;-~

li. Chdir~an R3il~ay Service Cocmission (now kno~n
as Railway Recr ui.t r.s rrt BOd.Ld), Bombay Central,
R:)rr.bay.

\
.;., .1v-
r '-.'-

co /
•• c • ....JI -

(.

,

"I
, I
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iii. Divisional Railway Manager, Central Railway,
Jhansi.

•• • Responde rrt s ,

12.- Original Appli~ation no. 272 of 1992.
prakash Mishra •. slo Shri Madan Mohan Lal Mishra, Rio
n~ .•.,...,,,",, Th!!ln~'
.LJu .•••.Q~Qv ••• _ •• """'••••• _.

·.. Applicant.

versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway service Commission (now known
'as Railway Recruitment Board), Bombay central,
Bombay. /

iii. Divisional Railway Manager, Central Railway,
Jhansi.

•• • Respcode rrt s •

14. Original Application no. 273 of 1992.
Sayyed Aizaj Mohammad, sio Shri S.I. Mohammad, Rio
682/6, Tondon Compund, Civil Lines, Jhansi.

Applicant.• ••

versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission,(now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway,
.Jhans d ,

• •• Responde rrt s ,

15. Original Application no. 274 of 1992.
mQepak Babu Rawat, sio Shri R.N. Rawat, Rio 83 Chhatra-
s a Lp ur a , Lalitpur (u.r .}.

·.. App lie ant.

Vers us

--'1~()!. of India through General :llanagert Centrcl
:~u i lwa y, Bombay vr.



• • • Applicant.

I I

~

I
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ii. Chairman, Railway Service Commission (now known

as Railway Recruitment Board), Bombay Central,
Bombay_

iii. Divisional Railway Manager, Central Railway,
Jhansi.

•• • Respondents •

16. O!'i'~inal Application no. 27' of 1992.

Santosh Kumar Sharma, slo Shri B. Sharma, RIo 155/20,
Subhash Pur a, Lalitpur (U.P.)

Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission (now known
as Railway Recuritment Board), Bombay Central,
Bombay. -

iii. Divisional Railway Manager, Central Rai-,",ay,
Jhansi.

• •• Resp onde nt s

1'. Original Application no. 276 of 1992.
Mahesh Chandra Sharma, S/o Shri R.D. Sharma, R/o 241
Outside Datia Gate, Behind Home Guard Training Center,
Jhansi.

• •• Applicant.

•••

Versus

L, Union of India through General l~lanager, Central
Railway, Bombay VI.

iie Cb ai rman , Railway Recruitment Board (Priviously
kn8wn as Railway Service Commission), Bombay
Central, Bombay.

• •• Respondents.

Original Application no. 277 of 1992,
R.s. Ur-d he yaya , S/o Sri H.S. Updhayaya, R/o Railway or ,
no. G-C lock, Agr a Cant t.

·.. App lic art.

versus

1• Ce r.t ; .:.2-
- I• I!-
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••• Respondents •

ii.

Railway , Bombay vr •..
Chairman Railway Service Commission (now known
as Railway Recruitment Board), 8omba, .:.Central,
Bombay.

Divisional Railway Manager, Central Railway,
Jhansi.

iii.

I
I "
!:•. !

• •• Applicant.

1,. Original Application no. 278 of 1992.
Om P~akash Rai, S/o Shri P.P. Rai, R/o (C/O) Bhatriya
Lodge, ManickChowk, Jhansi.

versus

i. Union of India through General ~anager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service C~mission (now known
as Railway Recruitment Board), °ombay central,
-Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

• • • Responde rrt s ,

~o. Original Application DO. 279 of 1992.
Ajai Kumar Upadhayaya, S/o Sri B.L. Updhayaya, R/o 182/1
Barubhondela, Jbansi.

•• • Applicant.

Versus

i. Un ion of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman Railway Service Commission (now known
as Rail-.ray Recruitment Board), Bombay Central
Bombay.

iii. Divis~onal Rallway Manager, Central Railway,
Jhansi.

••• Respondent s •

2f. Original Application no. 280 of 1992.

Rarl c:\",,'!"._ A.;"~rw,,"?"'! $/0 SLri Tarnbe , R/o Gram BJrai post
Loha~aw~i~ onch, ~i tt. Jhansi.

••• Applicant

, r

·•.\;;rS~s
\

•• • I~J\. .••• S;
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Union of IOOi. through General Manager, Central
Railway, BombayVT.

ii. Chairman, Railway Service Commission (now known
as Rai lway Recruitment Board), Bombaycentral,
Bombay. .

i.

-.

I,

i1i •. Divisional Railway Manager, Central Rililway, ,c,-:,,",'~_~r:-.•'-'~.l.
Jhansi.

••• Respondents.

21.. Original AJDplication no. 281 of 1992.

Mahendra KQmarTripa'thi, 5/0 Shri B.D. Tripathi, R/o
305/2, Jhokan Bagh, Jhansi. .

•• • Applicant •

~rsus

i. Union of India t'hrough Genera 1Manager, Central
Railway, Bombay VI.

ii. Chairman; Railway Service Commission (now known
as Railway Recruitment Board), BombaY,Central

Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

••• Respondents.

2:$. Original application no. 424 of 1992.

Rajesh Chandra Tripathi, 5/0 Shri A.S. Tripathi, R/o
Kaloo Kuwan, Tinwari Road, Banda.

• • • Applicant •

Versus

i. Union of India through General Manager, Central
Railway, BombayVT.

ii. Chairman, Railway Service Commission (now known
as Railway Recuritment Board), Bombay Central,
BomBay.

iii. Divisional Railwa, Manager, Central Railway, Jhansi •

••• ~~~~ondents.

2.. Original .-T't-'lication no. 425 of 1992•
...,

Rakesh Kumar Awast hd, S/o shri L.S. Awasthi, R/o 76
~'-' :;u::le c, "Bar a Bazar, .Jhans L,

• ••

. .... 9/-

,
f
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versus

i. Union of India through General ~nager, ce.ntral
Railway, Bombay yr.

ii. Chairman, Railway service COlIIDission .( now knonw
as Railway Recruitment Board). Bombay Central,
BOIIbay.

iii. Division-a-l Raf.-aY -Manager, central Ral1way~
Jhansi~

Respondents.

2&. Original Application no. 428 of 1992.

Jamalu:ldin Khan, slo Shri N.U. Khan, Rio Deen cayal Nagar
Clo A.B.M. Building Material, Nandanpura, Sipri Bazar,
Jhansi.

• • • Applicant.

ii.

versus

Union of India through General Manager, Central
~~ailway, Bombay VT.
Chairman, Railway Recruitment Board- (Pi-~viously
knonw as Ra~lway Service Commission), Bombay
Central, Bombay.

Divisional Railway Manager, Central Railway,
Jhansi.

iii.

• •• Respondents.

26a Original Application no. 429 of 1992.

Vinod Kumar Awasthi, S/o snr ; R.R. Awasthi, R/o Mohalla
Hatwara, P.O. Talbehat, Oistt. Lalitpur (U.P.).

Applicant.• ••
Wrsus

i. union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Rai lway Service Commission (now known
as Railway Reclluitment Board), Bombay Central
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jahnsi.

•• • Respondents.

.0•••••10/-

I
1
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2'J! Original Application no. 916 of 1992

Madhukar Deo Pandey, s/o Shri R. Pandet, RIo POst
Baldeo, Distt. Mathura (U.P.).

Applicant.

--1. - - ""Union-of lAd· ~.r~t!gb General -Manager.
Railway, Bombay yr.

ii. Chairman, Raiiway Recruitment Board (Pr~viously
known as Railway service Commission), Bombay
Central, Bombay.

iil. Divisional Railway Manager, Central Railway,
Jhansi.

••• Respondents.

21. Original Application no. 918 of 1992.
Rajendra Kumar Srivatava, slo Shri v.s. Srivastava, RIo
554/7, Chitra Gupt Bhawan,--Adarsh Nagar, Sipri Bazar,

. Jhansi.
I

~.. .Applicant ~

versus

i. Union of India through General Manager, central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment BOard, Bombay, Cen-
tral ("previous ly known as Rai lway Service .
Commission) •

iii. Divisional Railway Manager, central Railway,
Jhansi.

••• Respondents.

~. OOCiginalApplication no. 920 of 1992.
Ram Gopal Rai, S/o Shri B.L. Rai, R/o '29 Ramlila Maidan,
Babina, Distt. Jhansi.

••• Applicant

ve~us

i. unaon of India through General Manager, Centr~l
Railway, Bombay VT.

ii. C~-::~,,=,man,Rai lway Recruitment Board (previous ly
kno\ as Rai way Service Commission), Bombay
Central

Appli ant •• • •

•••••11/-

~-
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iii. Divisional Railway Manager, Central Railway,

Jhansi.
• •• Re sponde rrt s ,

3&. Original Application no. 922 of 1992

Pankaj Kumar Gupta, 5/0 Shri S.B. Singhal, Rio Rly.
Qr. No. MB 178-A, st ation Road, Agr a Ca ntt •

.••• APP licant •
'Versus

d , Un ion of India through General Manager, Central
Railway, Bombay Vf.

ii. Chairman, Railway Recruitrrent Board (previously
known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

·.. Respondents.

3~.~ Original Application no. 923 of 1992~----------------------------------~,
Pradeep Kumar, sio Shri P. Narayan, Rio house no. 475
near Bihari Ji ka Temple, Babina, Jhansi.

••• App licant.
Versus

i. Union of India through General Manager, Central
Ra~lway, Bombay Vf.

ii. Chairman, Railway Recruitment Board (previously
known as Railway service Commission), BombayCentral.

iii. Divisional Railway Manager, Central Railway,
Jeansi.

• • • Respondents.

3i.. Original Application no. 9.24 c£ 1992

~2dhuwala Khare, w/o shri R.K. Srivastava, Rio House
243/8, Nainagarh, Nagar, Jhansi.

no.

·.. App Li.c arrt ,

Versus
i. 1.....ji- through General Manager, Central

='x::,·, \'L<
'-' 1-:on of
I- ...:..; 1V s v .

••••• 12/-

III

f
I

I I

I
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• •• Res~ongents.
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ii. Chairman, RailwcJf Recruitment Board (previow:; ly
known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

3:. 0:: igi!!= 1 AprLi.cet io!'" no. 1072 of 1992

Mohammad Israil, slo Shri Mohd. Gani, RIo ward NO.2,
near Railway Station Harpalpur, Distt. Chhatarpur.

Applicant.•• •
Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

i i. Chairman, Rai lway Recr ud.trre rrt BOard (previous ly
known as Railway Service Commission), Bombay
Central.

• •• Applicant.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

• •• Re s p onde rrt s ,

31,. Original Application no. 1073 of 1992.

Jagdish prasad Tewari, slo Shri Baij Nath Tiwari, RIo
Village Sunrahi, post Tindwari, Distt. Benda.

Vers us

i. Un i on of India through General Manager, Central
R2~Y, Bombay VT.

ii. Chairman, R9ilway Rec r ui t rre rrt Board (J;>reviously
known as Rallway Service Coomisslon~ 130mbay
eentrcl

iii. Divisional Railway Manager, Ce rt r a I Railway,
Jhansi.

Ap;J lie ant.

·.. ne sponde nt s .

35. Original Application no. 1074 of 1992

Bhagwat Swa up Sharm3, 5/0
Nand Dwar , Gok ul , fy'lath-..rra.

Sharma. Rio 72,

I

~\: ••• 13/-
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versus

i. Union of India through General Man.ager, Central
Railway, Bombay vt .

ii. Chairman, Railway RecruitI1Ent BOard (previously
known as Railway Service Commission), Bombay
Central.

i ii • Divisiona 1Railway Manager, /Gentra 1 Railway,
.Jhans i , - ---

• •• Respondents.

36. Original Application no. 1075 of 1992.

Mohd , As lam Khan, S/o Shri Mohd. Yusuf Khan, R/o 114" I

Mewatipura, Jhansi.

·.. Applicant.

Wrsus

Union of India through General Manager, Central
Railway, Bombay yr.

ii. The secretary, Railway Recruitment Board (previo-
usly known as Railway service Commission), Bombay
Central.

i .

iii •. Divisional Railway Mana?ert Central Rail-\' ay,
Jhansi.

• • • Resp onde nt s •

3'. Original Applicatior. no. 1076 of 1992.

Bharat Bhushan, S/o Shri Ke s hav Das, R/o Poonc h, Moth,
Distt. Jhansi.

••• Applic ant.

veI5lS

i. Union of India through General Manager, Central
Re i Iv-a y , Bor-bs y VT.

ii. Chairman, Railway Recruitrr~nt BOard (previously-
known as Railway Service Commission), Bombay
Cer.tr s 1.

iii. n"; ••.~ _..; ~,.....-. 1....,..4." • ....,__ .,~_
.Jnans 1.

• • • Resp once r.t s •

39. Or' iqi naI ApolLcat i cn no. 1077 of 1992.

As hok f~U!;;2:- ..ie:.::.,r;., s/» srri R.S. Ve r ma, Rio 153, ~-'-.::-ani
t\cjhai, T,o'-,S'::;;

• • ~ Applie ant.
" \ 13/-
b~ .

i 1

I
II

.
';:

I
i I

;
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Versus

i. Union ()f India through General Manager, Central
Railway, Bombay VT.

ChairlllBn, Rai lway Recruitment Board (previous ly
known as Railway Service Commission), Bombay
Central.

Oiv-isional Railway Manager, Central Railway,
Jhansi:

ii.

iii.

• •• He sp o!1d~nt 5 ~

3{(. Ori'Jinal Application no. 1078 of 1992

Shakil Ahmad Hasmi, S/o Shri W.A. Hasmi, R/o Devganpura,
POst Panwari, Distt. Hamirpur. (U.P.).

• •• Applicant.

Versus

union of India through General Manager, Central
Railway, Bombay VT.

ii. Ohairman, Rai lway Recruitrne nt Board (previous ly
known as Railway Service Commission), BOmbay
Central.

i.

iii. Divisional Railway Manager, Central RailtJay,
Jhansi.

• •• Respondents.

~. Original Application no. 1081 of 1992.

Vijay Kumar Dwivedi, S/o Shri C.S. Dwivedi, R/o Village
Takali (Hastam) P.O. Hastam, Via Khurhand Station,
D i s tt. B nd a •

CI

• • • Applie ant

Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman Railway Recruitment BOard (previously
known as Railway Service Commission), dombay
Central.

111. Divisional Rail~ay Manager, Central Railway, Jhansi.

• •• Responde nt s ,

~ • Original Application no. lC83 of 1992

$dnjay K~mar Srivast~:~: s/o S~T~ A.S L.S~·~ ;~ava, R/o
103, !.~an'.)i1er Pur e i~c.,,;~::, Jhcf.::':.

o • T .\;)t= 1ic e rrt .
\~ ••.15/-

i j

~ I
I

/



/ / 1~ / /

versus
i. Union of India through General Manager, Bombay vr.
ii. Chairman, Railway Recruitment Board (previously

known as Railway Service Commission), Bombay
Centra 1.

1ii. Divisional Railway Manager, Central Railway, Jhansi.
••• Respondents.

Vinod Kumar R. Shrotiya, S/o Shri Raja Ram, R/o M. Lal Ganj
R ampur, .Jhans i.

•• • Applicant.
Versus

i. Union of India through General Manager, Central
Rai Iway , Bombay vr.

ii. Chairman, Railway Service Commission(now known as
Railway Becruitment Board), Bombay Central.

iii. Divisional Railway Manager, Central Railway, Jhansi.
••• Respondents.

43. Ori~inal Application no. 614 of 1993.
Ajit Kumar Srivastava. S/o Shri K.B.l. Srivastava, R/o
902 Kalyani, D Civil Lines, Unnao.

•• • App licant •
Versus

i. Union of India through General Manager, Central
Railway, Bombay yr.

ii. Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

iii. Divisional Railway Manager, central Railway, Jhansi.
• •• He sponde rrt s,

4~. Original Application no. 1060 of 1993.
Anand Kumar Sharma, S/o Shri B.S. Sharma, R/o (C/o) Shri
G.D. Mishra, Pratap Ganjpura,'Jagdalpur, Distt. Bastra.

App licant.·..
Versus

Un 5 (' n o f J n d i a 1. hr-o .io n Ge 'i r a "- ., ai, c 0 e : . ,
J~ i. : tl ~

I
"
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Railway, Bombay VT.

ii. Chairman, RaihYaYl'Recruitment Board,(Bombav Ce.ntral
Bombay.

iii. Divisional Railway Manager, Central Ra~lway. Jhan5i~J

Respondents ••• •

Original Application no. 1465 of 1993

Sanjiv Kumar Tiwari. S/o shri R.N. Tiwari, RIo Gandhi Nagar -
Konch, Dist~i~t Jalaun.

• •• Applicant.

Versus

i. union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Bcazrd, Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Rai°1way, Jhansi.

• • • Responde nt s.

4&. Original Application no. 20 o~ 1994

Arvind Srivastava, S/o Awadh Behari Lal Srivastava, RIo
307, C.P. Mission Compund, Jhansi.

•• • Applicant.

Versus

i. Union of India through Secretary, Railway Board,
Ministry of Railway, New Delhi.

ii. General 1'Ildnager. Central Railway, Bombay VI.

iii. Chairman, Rai lway Recruitment Board, Bombay Central
Bombay.

". Respondents.

4'/1. OrLqi na I Applicat ion no. 70 of 1994

Promod srivastava, slo Shri S.S. Srivastava, RIo 157,
Chat uryana, Jhansi.

••• Applic ant.

Versus

i. Uni cn of India throu h General. ManaOger, Central
I-oai Iway , 80 ;;boy \IT ~

ii. ? ard , Bombay Ce nt.r e L,

••••• 17/-
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ii1. Divisional Railway Manager, Central Railway,. Jhansi.

••• Respondents.

4~. Original Application no. 402 of 1994
Lala Ram, sio Shri Kashi Ram, R/o 487/3, Near Junior
High School, Nai Basti Jhansi.

••• Applie ant •

versus

i. Union of India through Secretary Railway Board,
Ministry of Railway, New Delhi.

ii. General Manager, Central Railway, Bombay VI.
iii. Chairman, Railway Recruitment Board, Bombay Central

Bombay_

••• Respondents.

4$. Original Application no. 413 of 1994.
Mahendra Kumar Agnihotri, sio Shri Bhogi Ram Agnihotri, R/o
422, Station Road, Lalitpur.

• • • Applic ant •

Versus

i. Union of India t br ouoh secEtory, Railway Board, ..
Ministry of Ra:j]ways, New Delhi.

ii. General Manager, Central Railway, Bombay VT,
iii. Chairman, Railway Recruitment Board, Bombay central,

Bombay.

• • • Respondents •

Original Application no. 488 of 1994.
Suril KumJr Bhatnagar, s/o Shri K.B. Bhatnagar, Rio near
R.E. Co Iony , Civil Lines, Lalitpur.

••• App li~ant
• .J.. ~ .1 j •.•••

Counsel for the applicant Shri R.K. Nigam.'
Versus

i. Und or: of India through Secretary, Railway Board,
Ministry of Rai lways, New De Ihi.

ii. General Manager, C~r,tral Railway, Bombay Vl",

iii. Po r·, ,. ~ , r 1f" rr: 30ard, Bombay Central~R-J."···-·
J. •• :::;l l.~ C j

0.,. Respondent s ,
Counsel for the Respondents Shri .A.V. srivastava.

\;, ..•.• 18/-
'/ 1t;-' '

s,
I
ry

~

1
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Original Application no. 141 of 1988

Km. Indra Singh, ,0/0 Late Shri Chandan Singh, Rio 536,
Nanak Ganj, Sipri Bazar, Jhansi.

• •• Applicant.

Counsel {or the applicant. Shr1Alok Oava

Versus

.,...l-._ "_-= ~ T_...s..: +h.,..." ••_h +hc. r=.::~- .•.....•' a~!:)n:':::'''''A'''J. lie U'I"'VI. VL .l.y ,Wl6 •••• _ •••••~.a v • .a- __ •• •.••_ •• _;.- -.

Central Railway, Bombay VT.
ii. Railway Serivce Commission, Bombay.

.i •

• • • Respondents •

Counsel for the Respondents. Shri H.P. Ghakorvorty
Shri V.K. Goel.

o R D E R (Reserved)

:1.USTICEBIC, SAl<SENA. V.q •.

These 50 o.As involve almost identical questions of
fact and law~ They are, therefore being decided by a common

order~

2'. The brief facts are that ~Jl ~ Employment Notice No!,

~80/81 was issued by the Railway Recruit.ent Board Bombay~
This Board was previQusly known as Railway service COmmissi.n~

o.Ync.n~~ ~\..
In the said Employment Noticervarious non-t.chincal categories,

~
category No~ 25 had been indicated for the post of PI' bationary

Asstt. Station Masters'. The applicants state that they had

applied in respons of the said Employment otioe for the said

post viz Category NOi, 25, They were called t,oappear at the

writt n test held on 21~6.1 1-.
successful at the written test nd were called to appear at

an interview •..•,-"" held on 31'.3,.1982 at Bhopal or other

• I
I
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they were asked to attend the.psycholegical test held in the I
II
'j

off ice of the Respon«ent Nol.2 at Olurchgate, Bombayon 121.5.82\.1

lbe further case 6f the apPllcants:tilat thereafter a notice ri
I'

was displayed at the notice ;board of the Respondent ""2 I
indicating that •••• iAveat19at1 ns are in process anc! .:tt&r I
c~~~}@tionof ~he investioatiens the results will be deClared ~E

• -'. I
and the appointment orders wUl be i$sued for lIIhich equal l
nunber. of posts were being reserved:. The applicanta stated

that •• ~e made representation on on 11~.11.88which got ne

The applicants further -case is that after the

response~

3'.
St-i-(\e.~

In the meant~e it appears thatLthe candidates

under Section 19 of the A.t. Act before the 80abayfiled 0\5

Bench and the said O~s were decided by an order dated 14.2~91

The applicants have also made reference to decision by this

Ben~h of the Tribunal viz;(i) O.A. No~ 936 of 1987

Smt'. Baj K\JDari Sharma Vs;. Ulion of India decided on 15.5;.91

(ii) O.A. No:. 318 of 1989 Rajesh Kunar Shivhare and CCs Vs~.

Ulion of India decided on 30.9:-'1991).

said judgments the applicants approached the office of the

Respondent nol.2 to bestow the same benef its arising out of

the said jucigments to the applicants but he was told that

he should also bring such a direction from the Tribunal. The

applicant further contend that no inquiry had been conducted

in the matter and at any rate the applicants have not been

allowed to participate in the process of iriquiry. Their

further case is that a. ta the entire examination has not been



:: 20 ::

circular has Iso been issued on t.he same subject n ~'.J.90~

~. The Respondent ne~.2 has filed a written stataent in

almost all the O.As· Therein the Ple.!the OeAsbeing barred by

under
l1Jalt.~i.n a. provided ill Secti. 21 ., the A.1.Act baa been

ralsed~ It baa =.ii aute_ tba~ as. far as the applI~nt. are , .

~('ncerned: the final .electien ei _u CatQvor; ~

finalised during December 1986 and the n~aeof the applIcant.

do not find place in the final panel. lasued, .s they had
I .

not secured ad.q~te arks to qualUy' . The O.As were flied

in the year 1992'. A further plea taken in the coWlter aff lda-

vit is that the cause of action on the basis of which the O.As

are being filed .annot be said to _ve ccurred within the

territorial jurisdiction of this Tribooal'. The &IIpl yment

Notice was issued by the Respondent No~2.the off1ce of which

is at Bombay. The further plea taken is that the place of

stay of the applicant would not detenninel the j urlsdiction

to file the O.A. It has also been pleaded that the orders

issued by the CAT BombayBench r Allahabad Bench does not

afford a fresh cause of action and the O.As are barred by

time '. It has been pleaded by the respondent no.2 that the

said circular has no connection with the present petition.

It was meant for fixation of seniority of selected candidates

and since the petitioner s not qualified for final selection

he has no claim for appointment. No rejoinder affidavit

appear s to have been f il ed in any of the O.As.

we have heard the learned counsel for the

parties.
d e.e.~e.

V.e may first' . 1 the preliminary objections with
t,-..<-

7.

••• p21
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of want of territorial jurisdiction~~ Admittedly, the
Employment Notice was issued by the Railway Recruitment
Board~ Bombay and the result was requ~ed to be declared by
the Railway Recruitment Board, Bcmbay. The applicants have

_~sought the relief of a ~it of sandamus to be ,issued to the
respondents to issue the app~i"~~nt erder in.f:vcur of the
applicant within a t~e bound period 10 consonance with the

jud9Dent of this Tribll'lalin O.A. Nor. 318 of 1989 dated
~w

30.9.1991 since ~he respondent no~2 is ~outsid. territo-
rial j uriidlct1en Df the Tribl.l'\aleViciently such. direction
cannot be issued to the respondent no:J.. Tbe provisions

<.lA) /
of Artl. 226 of the Constitution of India will not goven the

"'~\..-

sitaati n~. The territorial juri.ldiction of the Allahabad
Bench of the Tribunal has been laid down.sa section 19(1)
of A. T. Act provides that:

• subject to the other provisions of this
Act, a person aggrieved by any order
pertaining to any matter within the
jurisdiction of the Tribunal may make
an application to the Tribunal for the
redressal of his grievancet.tI

Thus for the purposes of main't4inability of the O.A. the

sine q~on is that ~ it seek redressal against any order
iClJt pertaining to any matter within the jurisdiction of this
Tribunal.~vldentlY since the Railway Recruitment Board

I
I

\

I

Bombay, resr'Oud~iit 110'.2 was canpetent to declare the result
l~and it being 10 '~outside the territorial jurisdiction of

~ 1h~ Itht5 Benllh of ribtFIal the appl icants cannot seek
"the,,. ,

re r esssI of ,~gri vance ~ c-t: not haing ~iven any
l1-.~

appo Irrtmen t "'·:-Ce: hy :rf-~~.::-,:-,o':;r:'r.o .•'2. L. exe r c i.se e>f
Ui'"lt! r ~1.,.U) S...C •

powers con erred 'sf(l'of Section 8 A.T. Act th n ral
\
~t\-- f
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Govt. has issued a notific tion laying do~ the juri diet1 n

f the various Benches o~ the Tribunal~ In respect of the

Allahabad Bench WI•• .f 1 11 85 th't territorial jurlsdiction

aas indicated 10 the notil ic.tun dated 1.9~8 t.blcb "S

publi~hed in the Cia zette of India Extraor wry dated 1 9t.88

at Pg 1 1. • state of U.P. (excluding. 12 d1stricta ntlonecl

Wlder sIt.. no.4 mder 'the jurisdiction of the Ludtnow Bench

w •• eft. 15r.1 91). The final list has also been shown to bave

been plillished by the respondent no.2 at I*nbay'•. Thus ••

are satisfied that for want of territorial jurisdiction tbls
Bench of the Trtb1.&lalcannot take cognizance of these O.As'.

/
8. we say nowproceed to consider the plea of the

O.A being barred by l~itation wh$.chhas !:?eerlrai.eel on behalf

of the respondent no'.2,. The sel,c:tionwas aade, 1n 1982. and

.;,nen certain discrepencies was fomdinquirles were held and

n completition of the inquiry the final selection list was

issued in December1986. The O.As have been filed in 199!t.
Clearly the O-Asare barred by limitation as provided under

section 21 of the A.T. Act. The learned counsel for the

applicant sutmitt.ed that similar matters were taken ~ for

consideration by the BombayBench of the Tribunal as also by

this Bench of the Tribunal and the decision by this Bench of

"the ribunal in the aforesaid ~s were rendered in september

1991 while the dec~sic~ by the BombayBench of the Tribunal

was rendered en 14t.2,.91.
" t.
';f '. It is fairly well ettled that a decision of a

CO""'''' or Tribunal does not afford a fresh cause of actic-'.
I~

: ques..ti 1 cf La ' . 'hich ca e to be decided could very 11

tion. Hav"ng f-1Ied·o du ~O the' cannot be
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•• I'

the decision ~ the Ir1buna1 I.a other case tis .te~afford~ a.

fresh cause of action~ The case 1 w on the question has been

considered by the ,..dras Bench .f the Tribunal in • case -
- -

reperted 1ft 1994(28) Ate 810 A.I.P,.E.U Class III V. Uaio .f

India /arid .O:s'. we are in respectful a9X'ee ent with the v1ew
cJ..

taken in the said.a,eci.ion. we~ tberefore hold that the O.As

are barred by 11mitation~

10. we may now proee •• to analyse certain decisl na

aited at the bar. lbe BombayBench of the Tribunal vide its I',

j ud9llent dated 14'.2'.91 had observed t~at most of the applicants

were not declared selected because they have obtained 1ess/

than 150 arks The Bench in its decision rendered on 14t.2'.91
, 'rna..,.It~ c..x"le.. . . .

••• held toat _the cut, of~ •••• arbitrarJaJ as it laid down
certain qualifying marks in excess of 35% even though

su:ficient nu,ber of persons were not going to join the

services. even those wh had secured less than 1'0 marks
':t=,

had to be ap ointed to f ill the ava ilable vacancies which ~

were advertised./~tain directions were given to the respo-
(i) \

ndents J....toidentify tbe actual nunber of vacancies in the Emple-

yment Notice No. 2/81-82 and the vacancies in each category

(ii~ The respondents shall further find out as to hew many

candidates, who appeared in the said examination,

have been selected finally and given appointments
SeveralS~lkaa other directions were also given which would not be

relevant for our purposes. Except to note t.hat in canpliance ~
';

have to be furtber earaarke • This is for category no'~"

with the directions given in the said order the High Pow~r

Committee gave its report. Thereafter a contempt petition as

.,
d3ted 6••10.93 directin1-that"'all t, cee ~--~::l·.~l:;':Swho have

\~!-
• t
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se cured 1~ or more ark out of 300 shall be ••• 8c:ito ha:v:e

been recanmended for Category No~5 and the General Manag ~

of the respective Bail.ays shall take steps to con ider ~

whether these applicants CI~ p 'be granted appe1nt •• nts---
in the vacancies Wbicb we have indicated • within two •• nths

'7fram the date ef receipt f the order~

11. The respondents thereafter filed civ1l appeals no~
I

1821-31/1994' and the Hon'ble S~r_e Court vide its judCJDent

delivered on 29~9U994 set aside the order dated 6.~ot.93

passed by the Boabay Bench of the Tribunal\ It did not find

any arbitrariness in ~he cui;. ff marks which" were also adopted

by the High Power Committee\ Thereafter certain other

petitions were filed before the' BombayBench,. Thelleading
•OJ. 280/91'. The 14 O.As were dec ided by a ccmnon j ud9Jlen

dated 1'.2.95 and they 1f:re dismi sed on the ground of limi-

tation as also on merits,.

12. The learned counsel for the respondents has also

placed for our consideration a decision rendered by the

Jabalpur Bench in O.A. 4Ct>/88 decided on 6t.21.95-. The
wi-It-

Bench took the view thatAthe decisiGAs in appeals by the

Hon'bIe Supreme Court through its judgnent dated 29".9'.94'.

the atter has ccc: to an end and dismissed the ~ holding

the applicant. was no~ entitled to any rellef~
13'. These O.As have •••• t suffer the same fat :.1:They

are barred by limitation. not aintainable befer. this B~JlCh

and even on erits no ca e for interference is made out.

All 1~9.As are tMref ore dismissed. No
........ ~ :•..

f • •••

rders as to costs
t,

L\: -
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